
ORISSA HIGH COURT

FILING REPORT AS ON :30/03/2024

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

1 D-FAO/14321/2024 MANAGER, M/S. NATIONAL INSURANCE CO. LTD., CUTTACK PRASANTA KUMAR MAHALI  / /

VS VS ()

DILLIP ROUT //
2 D-RSA/14326/2024 MALATI RANA DAYANANDA MOHAPATRA  / /

VS VS ()

RUKMANI RANA //
3 D-WA/14322/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.  / /

VS VS ()

RABINDRA KUMAR PANIGRAHI //
4 D-WA/14323/2024 STATE OF ODISHA SANGRAM JENA,A.G.A  / /

VS VS ()

BHUDAYA PANI //
5 D-WA/14324/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.  / /

VS VS ()

SURENDRA KUMAR GAHAN //
6 D-WA/14325/2024 STATE OF ODISHA DEBASIS MOHAPATRA,A.S.C  / /

VS VS ()

RAMA CHANDRA MAHAVOIN //
7 D-WA/14327/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.  / /

VS VS ()

SUBASH CHANDRA PARIDA //
8 D-WA/14328/2024 STATE OF ODISHA SANGRAM JENA,A.G.A  / /

VS VS ()

JYOTSNARANI DAS //
9 D-WA/14329/2024 STATE OF ODISHA SANGRAM JENA,A.G.A  / /

VS VS ()

KARTIK CHANDRA JENA //
10 D-WA/14330/2024 STATE OF ODISHA SANGRAM JENA, A.G.A.  / /

VS VS ()

GADADHAR PARIDA //
11 D-WA/14331/2024 STATE OF ODISHA NIHAR KANTA PRAHARAJ, A.G.A.  / /

VS VS ()

MINAKETAN PRADHAN //
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ORISSA HIGH COURT

FILING REPORT AS ON :30/03/2024

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

12 D-WA/14332/2024 STATE OF ODISHA LALATENDU SAMANTARAY, A.G.A.  / /

VS VS ()

ANIL PADHY //
13 D-WA/14333/2024 STATE OF ODISHA BIPLAB MOHANTY, A.G.A.  / /

VS VS ()

BENUDHAR PADHIARY //
14 D-WPC(OAB)/41/1999 HANDEI MAJHI M/S BHUBANESWAR PANIGRAHY  / /

WPC(OAB)/41/1999 VS VS ()

SECRETARY, FISHERIES DEPARTMENT, ODISHA //
15 D-CONTC(CP)/224/2014 SHRI BIBHU PRASAD MISHRA M/S R.K. BISOI  / /

CONTC(CP)/224/2014 VS VS ()

SHRI UPENDRA NATH BEHERA, IAS, SECRETARY, FINANCE DEPARTMENT //
16 D-CONTC(CPB)/6/2013 DURYODHAN SAHU M/S A.K. ROUT  / /

CONTC(CPB)/6/2013 VS VS ()

SMT. USHA PADHEE, IAS, COMMISSIONER-CUM-SECRETARY, S AND ME DEPT. //
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ORISSA HIGH COURT

MISC CASES FILED on :30/03/2024

SL. FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL E-FILING NO
NO.  CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL IA NO

1 D-WPC(OAC)/3191/2018 LOPAMUDRA NATH MR. S.N.SHARMA

WPC(OAC)/3191/2018 MP 22/2024

2 D-RPFAM/3283/2024 GAJENDRA KUMAR DASH BIJAY KUMAR MISHRA

RPFAM/       /    MP 136/2024

3 D-CONTC/8537/2024 KISHORE CHANDRA MOHANTY SATRUGHNA DASH (A)

CONTC/       /    MP 213/2024

4 D-FAO/14321/2024 MANAGER, M/S. NATIONAL INSURANCE CO. LTD., CUTTACKPRASANTA KUMAR MAHALI

FAO/       /    MP 322/2024

5 D-RSA/14326/2024 MALATI RANA DAYANANDA MOHAPATRA

RSA/       /    MP 392/2024

6 D-RSA/14326/2024 MALATI RANA DAYANANDA MOHAPATRA

RSA/       /    MP 393/2024

7 D-CRLA/7041/2024 RAJENDRA KUMAR DAS DIPTISH PRASAD PATTANAIK

CRLA/210/2024 MP 747/2024

8 D-WA/14322/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1579/2024

9 D-WA/14322/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1580/2024

10 D-WA/14322/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1581/2024

11 D-WA/14323/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1582/2024

12 D-WA/14323/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1583/2024

13 D-WA/14323/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1584/2024

14 D-WA/14324/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1585/2024

15 D-WA/14324/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1586/2024

16 D-WA/14324/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1587/2024

17 D-WA/14325/2024 STATE OF ODISHA DEBASIS MOHAPATRA,A.S.C

WA/       /    MP 1588/2024

18 D-WA/14325/2024 STATE OF ODISHA DEBASIS MOHAPATRA,A.S.C

WA/       /    MP 1589/2024

19 D-WA/14325/2024 STATE OF ODISHA DEBASIS MOHAPATRA,A.S.C

WA/       /    MP 1590/2024

20 D-WA/14327/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1591/2024

21 D-WA/14327/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1592/2024

22 D-WA/14327/2024 STATE OF ODISHA DEBASIS MOHAPATRA, A.S.C.

WA/       /    MP 1593/2024

23 D-WA/14328/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1594/2024

24 D-WA/14328/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1595/2024

25 D-WA/14328/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1596/2024

26 D-WA/14329/2024 STATE OF ODISHA SANGRAM JENA,A.G.A
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WA/       /    MP 1597/2024

27 D-WA/14329/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1598/2024

28 D-WA/14329/2024 STATE OF ODISHA SANGRAM JENA,A.G.A

WA/       /    MP 1599/2024

29 D-WA/14330/2024 STATE OF ODISHA SANGRAM JENA, A.G.A.

WA/       /    MP 1600/2024

30 D-WA/14330/2024 STATE OF ODISHA SANGRAM JENA, A.G.A.

WA/       /    MP 1601/2024

31 D-WA/14330/2024 STATE OF ODISHA SANGRAM JENA, A.G.A.

WA/       /    MP 1602/2024

32 D-WA/14331/2024 STATE OF ODISHA NIHAR KANTA PRAHARAJ, A.G.A.

WA/       /    MP 1603/2024

33 D-WA/14331/2024 STATE OF ODISHA NIHAR KANTA PRAHARAJ, A.G.A.

WA/       /    MP 1604/2024

34 D-WA/14331/2024 STATE OF ODISHA NIHAR KANTA PRAHARAJ, A.G.A.

WA/       /    MP 1605/2024

35 D-WA/14332/2024 STATE OF ODISHA LALATENDU SAMANTARAY, A.G.A.

WA/       /    MP 1606/2024

36 D-WA/14332/2024 STATE OF ODISHA LALATENDU SAMANTARAY, A.G.A.

WA/       /    MP 1607/2024

37 D-WA/14332/2024 STATE OF ODISHA LALATENDU SAMANTARAY, A.G.A.

WA/       /    MP 1608/2024

38 D-WA/14333/2024 STATE OF ODISHA BIPLAB MOHANTY, A.G.A.

WA/       /    MP 1609/2024

39 D-WA/14333/2024 STATE OF ODISHA BIPLAB MOHANTY, A.G.A.

WA/       /    MP 1610/2024

40 D-WA/14333/2024 STATE OF ODISHA BIPLAB MOHANTY, A.G.A.

WA/       /    MP 1611/2024

41 D-WP(C)/24846/2023 BHOLANATH BISWAL SIBA PRASAD SWAIN

WP(C)/24846/2023 MP 4695/2024

42 D-WP(C)/29144/2019 SRI DAKTER PADHAN M/S PRAVAKAR BEHERA, SC

WP(C)/29144/2019 MP 4696/2024

43 D-WP(C)/29148/2019 GHUNDU GOPAL  PANIGRAHI M/S PRAVAKAR BEHERA

WP(C)/29148/2019 MP 4697/2024

Page 2/2




